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MINISTRY OF CIVIL AVIATION
NOTIFICATION
New Delhi, the 6th June, 2025
S.0. 2508(E).— In exercise of the powers conferred under Section 3 and Sub-Section 1 (ii) of Section 5 of the
Airports Authority of India Act, 1994 (No.55 of 1994), the Central Government hereby appoints Shri Faiz Ahmed
Kidwai, Director General, Directorate General of Civil Aviation, Ministry of Civil Aviation as an Ex-officio Member

on the Board of Airports Authority of India with immediate effect, until further orders.

[F. No. AV-24011/8/2022-AAI-MOCA]
RUBINA ALL Jt. Secy.
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